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(4) whether there are any com-
plaints more than § years old for
non-payment of wages; and

(e) if so, please state reasons for
non payment of dues for such a long
pericd and whether the Railway ad-
ministration is contemplating to take
action agamnst the defaulting staff?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) Yes

(b) Yes Action is taken on all com-
plaints and the employees are inform-
ed of the disposal of their complaints

(c) Only one complaint pertaing to
the year 1965 could not be finalised as
the records were destroyed having been
time-barred

(d) & (e) Only one claim relating
to non-payment of wages for the period
from 6th July to 13th August 1965 and
1ith September to 8th October 1965
could not be finalised due to non-avail
ability of records which have been
de<troyed being time-barred As such
the question of taking action aganst
the staff does not arise

Assurance given to Gujarat for sup-
ply of associated and natural gas from
Bombay High

32331 SHRI VINODBHAI B SHETH
Wil the Mimister of PETROLEUM
CHEMICALS AND FERTILIZERS be
pleased to state

(a) whether the Government 1s
aware that supply of associated and
natural gas from Bombay High has
been starteq as per assurance given
by Government to Maharashtra
and that the assurance given to Guj-
arat of starting the work asg per
schedule has not been kept,

(b) will he assure the House that
implementation of the assurance
given by Government to Gujarat wil
be taken up immedately, and

(c) it yes, when 1t 18 likely to be
taken up?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILIZERS
(SHRI H N BAHUGUNA) (a)to (c)
The laying of sub-sea pipelines from
Bombay High to Uran as well as the
laving of transfer lines from Uran to
Trombay has been completed Ojfl and
ga< have started flowing through these
pipelines It has also been decided that
there would be another gas pipeline
from South Bassem field to Guyarat
which on its way would be inter-con-
nected with the associated gas pipeline
from Bombay High so that the flow of
both associated and non-associated gas
1n the two directions could be regulat-
ed according to requirements

A Feasibihity Study on the gas pipe-
line tc Gujarat has just been com-
pleted and 1s being examined by
ONGC The report alongwith ONGC's
recommendations 15 expected to be
submitted to Government shortly
Thereafter a view on the economics
location time-schedule of completion,
cte of the pipeline would be taken by
Government

Supply of Coal to Textile Mills

3234 SHRI VIJAYKUMAR N
PATIL Will the Min<ter of RAIL-
WAYS be pleased to state

(a) whether the number of wvagon
loads of coal to be supphed to some
textile mills per month has been re-
duced,

(b) whether the quota of wagon
loads of coal to be supplied to some
other textile mills has been increased,
and

(c) 1f so, the reasons thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) Yes,

(b) Yes
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(¢) Secretary, Indian Cotton Mills
Federation who is the sponsoring
authority for movement of coal to
cotton mills has recommended reduc-~
tion in allocation of coal wagons in
respect of 43 units and has enhanced
allocation for 30 units. These recom-
mendations have been accepted for
implementation from August 1978

Restructuring of Price of Farm Inputs

3235. SHRI T. A PAI: Will the
Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased

to state:

(a) has the attention of the Gov-
ernment been drawn to the reported
speech of the Minister for Petroleum
and Chemicals that the farm inputs
price require restructuring ir. the
interest of the farmers; andi

(b) what urgent steps th= Govern-
ment propose to take in this matter
in the immediate future?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and
(h. It has been the constant endeavour
of the Government to make available
farm inputs to the farmers at reason-
able prices. The price of urea. the
major nitrogenous fertilizer, was re-

duced by Rs. 100 per tonne with effect
from 12-10-77. Based on « report of
Bureau of Industrial Costs and Prices
which indicated some scope in reduc-
tion of prices of pesticides, a dialogue
was held with the pesticides manufac-
turer< who have also reduced prices of
a number of items of pesticides rang-
ing upto 12 per cent. Government have

also recently withdrawn excise duty on
pesticides, Besides, the Chief Minis-
ters have been requested {o exempt
fertilizers and pesticides as also the
raw materials used in their manufac-~
ture frum sales tax/octroi, ete.

AUGUBT 8, 1978
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Contracts for consiruction of Mathura
Refinery

3236. SHRI SURENDRA BIKRAM:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleased to staie:

(a) how many contracts for kni'd-
ing and construction of Mathura Refi-
nery have been given to foreign and
Indian Cempanies;

(h) whether India is today not fuliy
capable of taking over the entire
construction and erection of a refinery
of this magnitude; and

(c) for how much money the con-
tracts have already been given to
varijous contractors?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) and
(c}. Out of 78 major contracts of the
value of approximately Rs. 83 crores,
11 contracts amounting to about Rs. 22
crores have been awarded to foreign
companies and the remaining 67 to
Indian companies.

(b Although considerable know-how
in the ficld of process design, engineer-
ing and fabrication of eguipment and
machinery is available in India. for a
reflnery like Mathura, which has a
single Atmospheric column of 6/7 mil.
lion 1metric tonnes per annum, ex-
patriate assistance would be needed.
Similarly for construction and erection
of imported equipment and machinery,
some « xpatriate assistance becomes
necessary mainly to ensure performance
pguarantees,

Effert of Telephone Cable Thefts and
Chain Pulling on Punctuality of
Railways

3237. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that the large
scale theft of telephone cables and
indiscriminate pulling of the alarm
chain of Railways have  adversely





